
AGRAlM.YANA" .. (~AKA) u. 
THE MINISTER OF TRANSPORT 

AND SHIPPING (DR. V. K. R. V. RAO) : 
(a) to (d). A Siady Group was set up in 
March, 1967 to examine the traffic potential 
of Piradlp Pert other than iron ore. The 
Report of the Study Group wa received in 
NO'fember. 1967. Copies of the Report 
hne already been placed in the Parliament 
Library. 

This R~nrt ebvisa.ed that by about 
1970-71, the Port would lie called upon to 
handle a traffic of about 3.4 lakh tonnes of 
..,.ral cargo and recommended that at 
I .. tt oDe lIeneral C8t'110 berth should be 
constructed at Paradip. Based on this 
recommendallon, the proposal for the con-
struction of one 8eneral cargo berth 15 now 
under examination. 

PI.ae ror P. N:. Return Journey 
from Latla America 

2693. SHRIMATI SUSEELA 
GOPALAN: 

SHRI K. RAMANI : 
SHRIC. K.CHAKRAPANI: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be plused to state I 

(a) whether it is a ract that the 
Prime Minister travelled in an Air-India 
plane with the Peace Corps Volun-
teen on her return journey from New York 
to Delhi, after her recent tour of Latin 
American conntries ; 

(b) if so, whether It i. allo a fact that 
the plane wa. chartered for the Puce Corps 
Volunteers and the Prime Minister had been 
given lift: and 

(e) if so, the reasons for travelling In a 
plane chartend for the Peace Corps Volun-
teen 7 

THti MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) 10 (cl. The Prime Mlnilier and 
Party travelled on payment of the normal 
rare on Air-India Ill,hl No. 104 or Oclober 
IS, 1968 rrom New Yorlc to New Delhi. 
"ttIe fll.ht had been chartered by U.S. 
Peacc Corps Volunteers earlier In JUIIII, 
1968. Tho Prime Mlniater IIIId her party 
were accommodaled in thil lIilht U Ihere 
_ no other Alr-llllli3 Ollht o. that dale. 
All ..,I.,.lent DIdbel' of paueII ........ 
tr ... fernd ." Alr-lildla frem tIM obatt« 
"laht to lubtequnt Kbodulod lliIIIU or 

Air-India rrom New York to New Dolhl. 
Thit Brra/Jlemebt did not Invorve aay cOn-
,*lIlon belna liven either by .\ir-India or 
the d!arteret to the Prime MInister and 
Party. The travel or PrIme Minister and 
party by a roreila airline would have been 
roe .. t loss or foreip eKchanp to the 
country aad loss or revenue to Alr·lndla, 

lAllcMlr eo..lllleaer tor 1\ ...... 
aad Nleoba, I ..... 

2694. SHRI K. M. ABRAHAM j 

SHRI A. K. OOPALAN : 
SHRI OANBSH OHOSH : 
SHRIC.K.CHAKRAPANI: 
SHRI UMANATH : 
SHRI MOHAMMAD 

ISMAIL: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(.) whetber It is a fact that the Deput, 
Commissioner, Andaman and Nicobar h-
lands i. also actina as a Labour Commil-
sioner ; 

{bl If so, the reasons for not bavlal a 
separate Labour Commlaslon'er ; 

(e) whether Government bavi reoelved 
any representation reaardins this; 

(d) if so, the decision takea .hereon ; 
and 

(e) if no decision hu been taken, the 
rellonl I herefot ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HOMB AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) to (I). 
The Depuly Commiuioner, Andamaa and 
Nlcobar lolands, il al presenl also tbe 
.x·oJllclo Labour Comml,sloner rot tbt /a-
land.. A .eparate pOlt of Labour CoIII-
mlnloner for the Andarnell and Nlcobar 
hlaads hu, bowever, been IInctiOlltd 
receally. 

IMI Cltler ....... Set. PI ... 

269S, SHRI HIMATSINOK:A : 
SHRI S. K. TAPURIAH : 

Will tbe Millilter or HOMB AffAIRI 
be ,Ieaaed to Itlte : 

,a) whetlMr Oovera_I'. aUeGtloa b .. 
bela drawlI 10 the report. thaI abelal 40 
beIItU .. aqtllpped w\tll aut_tic .... 1iDtiI 
.,.. lit.. .. till b... or. &At eMIt 




